NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 12.11.2020 (THURSDAY)
COURT — 111 (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Venugopal M., Member (Judicial) and Hon’ble Dr. Alok Srivastava,
Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Mukesh Goel Manoj Kumar

No. 138 of 2020 Vs.
Goel Entrade Pvt. Ltd. & Ors.

2. Comp. App. (AT) | Sheesh Mahal Inns and Hotels Pvt. Ltd. | Amrita Sarkar Kamalkant Jha
No. 147 of 2020 & Anr.
Vs.

Registrar of Companies, Delhi & Anr.

3. Comp. App. (AT) | Manoj Kumar Agarwal Neeraj Kr. Gupta Saurav Jain-R2
No. 157 of 2020 | Vs. Rohit
Mohani Tea Leaves Pvt. Ltd. & Ors. Parasrampuria-R7
Rishav Banerjee
4. Comp. App (AT) | R Narayanasamy Anoop Prakash
No. 171 of 2020 | Vs. Awasthi

The Registrar of companies, Tamil Nadu

Copy to: -
By the order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

